
REPORT  

AS PER HONBLE NGT ORDER DATED 28
th

 NOVEMBER, 2023 IN THE MATTER 

OF ORIGINAL APPLICATION NO. 189/2023(WZ)  

 

INTRODUCTION: 

An original Application No. 189/2023(WZ) has been filed by Banda Nagraj Kumar 

Vs CIDCO & ors before Hon’ble National Green Tribunal, Pune. The matter pertains to 

construction of Tirupati Venkteshwara Swami Temple at Plot No. 3, Sector 12, Ulwe, Tal 

Panvel, District Raigad by Tirumala Tirupati Devasthanam (TTD).  

 

2. The Hon’ble NGT has passed an order dated 28
th

 November, 2023 in the matter. The 

said order of Hon’ble NGT states as “This application has been filed with the grievance that 

a temple by the name Lord Venkteshwara Swami is being constructed by the respondent No. 

8. /Tirumala Tirupati Devasthanam on Plot No. 3, Sector 12, located at Ulwe Node, Panvel 

Taluka in Raigad District, which falls in CRZ area, as the same contains a large expanse of 

thick mangrove forest, tidally influenced wetlands and mudflats” 

 

3. Hon’ble NGT vide above said order has directed that, “therefore it appears to be 

essential for us to ascertain from the respondent No. 3/ Maharashtra Coastal Zone 

Management Authority (MCZMA) and the respondent No. 4 / State of Maharashtra through 

the Principal Chief Conservator of Forests, as to whether any such type of construction of a 

temple is going on, on plot no. 3, Sector 12, located at Ulwe Node, Panvel Taluka in Raigad 

District in Non CRZ area and such report shall be submitted by the said Authorities within a 

period of two weeks from now preferably  in the form of searchable PDF/ OCDR support 

PDF and not in the form of image PDF” 

 

SITE VISIT & OBSERVATIONS: 

 

4. Taking into consideration, the Hon’ble NGT order dated 28
th

 November, 2023 in the 

subject matter, team of officials comprising Additional Principal Chief Conservator of 

Forests (APCCF), Mangroves and Expert Member of MCZMA accompanied by officials of 

CIDCO and representative of TTD visited the site. List of Officials present for the said visit 

is attached as ANNEXURE I 

 

5. During the visit, the officials observed that the site of Lord Venkteshwara Swami 

Devasthanam Temple is situated in Ulwe Node, Tal: Panvel, District Raigad of CIDCO. Total 

land allotted for the said temple is around 40,000 Sqm.  

 

6. During the visit, in interaction with CIDCO officials, it is learnt that the concerned 

area was initially handed over to MMRDA by CIDCO. Subsequently, MMRDA has allotted 

the land to TATA Projects for use as a Temporary Casting Yard to facilitate the Mumbai 

Trans Harbour Link (MTHL) Project works. Out of this total area, CIDCO has allotted 4 

Hectares land for construction of temple by Tirumala Tirupati Devasthanam (TTD). 

Presently, the area is being used for the casting yard. Temporary sheds, equipment’s, 

machinery etc related to casting yard was observed at the site.  
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7. Construction work of the temple is not yet started on the site, except a small platform 

for inauguration ceremony was observed on the already built floor for their casting yards 

works. Site photographs are attached as ANNEXURE II 

 

8. During the visit, the team of officials noted the approved CZMP under CRZ 

notification, 2011 and 2019. It was further noted that the initially, under CRZ Notification, 

2011 & approved CZMP, 2011, the MCZMA vide letter dated 26.05.2023 recommended the 

proposal from CRZ point of view for construction of temple in Non CRZ area subject to 

certain conditions.  

 

9. Subsequently, the MoEF&CC, New Delhi in August, 2019 has approved the Coastal 

Zone Management Plan (CZMP) of the Raigad District under CRZ Notification, 2019 in 

1:25000 scale by the MoEF&CC, New Delhi.  Under CRZ Notification, 2019, the max CRZ 

limit along the tidally influenced water bodies is 50 meter from the High Tide Line. As per 

the said approved CZMP, 2019, the site of Tirupati Devasthan Temple is partly falls in CRZ 

and partly in Non CRZ area.  

 

10. The project level CRZ mapping of the site has been carried out in 1:4000 scale by 

Institute of Remote Sensing, Chennai which is MoEF&CC authorized agency.  As per the 

said CRZ map (1:4000 scale) & report of the IRS, Chennai, Total land area is 40000.46 Sqm. 

Out of the said total land, the CRZ IA (50 m mangrove buffer zone) is 2748.18 Sqm, CRZ II 

area is 7729.28 Sqm and land area falling Non CRZ area is 29523.00 Sqm   

The said report concludes that, “proposed main temple, constructions, drain facilities and 

road completely outside CRZ as per approved CRZ Notification, 2019” 

Copy of the Report of IRS, Chennai along with CRZ map is attached as ANNEXURE III  

 

11. The MCZMA in its 170
th

 meeting held on 2
nd

 November, 2023 deliberated the 

proposal submitted through CIDCO under CRZ Notification, 2019. Taking into 

consideration, the approved CZMP, 2019 and superimposition of the project layout on CRZ 

mapping 1:4000 scale by the IRS, Chennai. The MCZMA decided to grant the CRZ 

recommendation for the proposal for construction of the temple in Non CRZ area of the site. 

Only, Compound wall for fencing and landscaping garden is allowed in 50 m mangrove 

buffer zone. Accordingly, the MCZMA vide letter dated 20
th

 November, 2023 recommended 

the proposal from CRZ point of view on Non CRZ area subject to compliance of certain 

conditions.  

Copy of MCZMA recommendation letter 20
th

 November, 2023 along with minutes of 170
th

 

meeting of MCZMA is attached as ANNEXURE IV 

12. A report vide communication dated 13.12.2023 was received from the office of 

Additional Principal Chief Conservator of Forest (APCCF), Mangroves mentioning their 

observations on site visit. The said report is attached as ANNEXURE V 

 

 
Dr. Mahesh Shindikar, 

Expert Member,  

Maharashtra Coastal Zone Management Authority  
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